NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH
2" FLOOR, M.T.N.L. BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX., NEW DELHI
DAILY CAUSE LIST DATED 06.10.2021 (WEDNESDAY)
COURT OF CHAIRPERSON (VIRTUAL MODE)
10:30 AM

In the Court of Hon’ble Mr. Justice M. Venugopal, the Acting Chairperson, Hon’ble Mr. V.P. Singh, Member
(Technical) and Hon’ble Dr. Ashok Kumar Mishra, Member (Technical)

For Admission (After Notice)

S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) Asset Reconstruction Company India Avnish Mahapatra Rajat Lohia-R1
(Ins) No. 286 of Ltd.(ARCIL) Gursat Singh-R2
2020 Vs.
Mangesh Vitthal Kekre & Anr.
2. Comp. App. (AT) Central Board of Indirect Taxes and Ajit Sharma Abhishek Sharma
(Ins) No. 236 of Customs Sundaresh Bhat
2021 Vs. Ashly Cherian-R1
Sundaresh Bhatt
Liquidator of ABG Shipyard
3. Comp. App. (AT) Om Prakash Pandey Subhasish Ramesh Chandra
(Ins) No. 315 of Vs. Bhowmick Prusti
2021 Indian Overseas Bank & Anr. Sukriti Dutta-R1
Rahul Auddy-R2
4. Comp. App. (AT) Bank of Baroda Pallavi Kumar Divyang
(Ins) No. 396 of Vs. Chandiramani
2021 JBF Industries Ltd. Prerana Wagh
5. Comp. App. (AT) Jaipur Trade Expocentre Pvt. Ltd. Sanjana Saddy Manish Verma
(Ins) No. 423 of Vs. Vikrant Arora
2021 Metro Jet Airways Training Pvt. Ltd.
6. Comp. App. (AT) Pritam Jaiswal Rajeev Ranjan Raj Ashok Kriplani-R2,
(Ins) No. 436 of Vs. RP
2021 Punjab National Bank & Anr.
7. Comp. App. (AT) Radius Infratel Pvt. Ltd. Aditya Dewan Vishal Gupta
(Ins) No. 494 of Through The Liquidator Tenzen Tashi Negi
2021 Arvind Garg Debolina Roy-R1
Vs.
Jaiprakash Associates Ltd. & Ors.
8. Comp. App. (AT) M K Pandey Sujeet Kumar Raghav Shankar
(Ins) No. 607 of Vs. Navneet R-R1
2021 R. Subramania Kumar, Ketan Gaur
Administrator DFHL & Ors. Dhritiman Roy-R2
Raunak Dhillon-R3




9. Competition App. Alkem Laboratories Ltd & Ors. Aman Singh Baroka | Samapika Biswal
(AT) No. 14 of Vs. Manmeet Arora-R1
2020 Competition Commission of India & Riddhiman Chatterji-
Ors. R2
Nakul Mohta
With
10. | Competition App. Macleods Pharmaceuticals Ltd. Rishad A. Chowdhury| Manmeet Arora-R1
(AT) No.16 of Vs. Raunak
2020 Competition Commission of India & Bhattacharjee-R2
Ors. T. Sundar
Ramanathan-R3
Archana Sahadeva-
RI12
With Mohit Prasad
11. | Competition App. Rajendra Agarwal Archana Sahadeva Manmeet Arora-R1
(AT) No. 21 of Vs. Madhurika Ray-R3
2020 Competition Commission of India & T. Sundar
Ors. Ramanathan-R4
Mohit Prasad-R9
With Bharat Monga-R10
12. | Competition App. Rajeev Mishra Ishaan Chakrabarti Manmeet Arora-R1
(AT) No. 23 of Vs. Madhurika Ray-R3
2020 Competition Commission of India & Mohit Prasad-R8
Ors. Bharat Monga-R9
Archana Sahadeva-
R12
12:00 Noon
For Hearing
13. | Comp. App. (AT) | Damodar Valley Corporation Madhumita Ishaan Saha
(Ins) No. 413 of | Vs. Bhattacharjee Kanchan Yadav-R2
2021 Shriramrathi Steels Pvt. Ltd & Anr.
Copy to: -

1. Notice Board
2. Website: www.nclat.nic.in

By order of Hon’ble Acting Chairperson
-sd/-
Registrar



http://www.nclat.nic.in/

